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Disposal of Urban Solid Waste 
 

3086. SHRI SUMEDHANAND SARASWATI: 
  
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to 
state: 
 
(a)  whether instructions have been issued by the Government to the State Governments 

for developing infrastructure for disposal of urban solid waste, water treatment, 
plastic waste as per the environmental laws; 

(b)  if so, the details thereof; 
(c)  whether the State Governments have sought financial assistance for the purpose; and 
(d)  if so, the details thereof along with the financial assistance provided to the States for 

the purpose, State/UT-wise? 
 

ANSWER 
 

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND 
CLIMATE CHANGE 
(SHRI BABUL SUPRIYO) 
 
(a) to (d) The Ministry has comprehensively revised all waste management Rules, 
including solid and plastic waste management rules in the year 2016. The Rules, along with 
the mandate of various Ministries, Departments, Urban Local Bodies, Gram Panchayat, 
prescribe criteria for setting up of solid waste processing and treatment facility, waste to 
energy process, site selection etc.  Further, the Ministry of Housing and Urban Affairs has 
issued guidelines for collection, categorization, transportation and disposal of solid waste.  
 
MoHUA is implementing the Swachh Bharat Mission (Urban) (SBM-U) project under which 
various projects have been taken up. Under this programme during the mission period of 
2014-15 to 2019-20, an allocation of Rs. 7424.24 Cr has been made for Solid Waste 
Management Projects, which also include plastic waste. An amount of Rs 5024.45 Cr has 
been released to the State Governments till November, 2019. 
 
The details of financial assistance provided to the States for the purposeis enclosed as 
Annexure A 
 

*** 
Annexure – A 

The Details of the Urban Waste Management Projects financed by MoHUA during the 
current financial year  



(Rs. in Lacs) 
S. 
No. 

States/UTs City in which project is 
proposed 

Project 
Cost  

Funds 
released 

Remarks 

1. Tripura Agartala, Jirania Nagar, 
Mohanpur, 
Ranirbazar&Bishalgarh 
cluster  

2229 776 1st Installment. 
 
The population of 
ULBs being small, 
the cluster approach 
was followed by 
Tripura for 
providing SWM 
Projects in these 
ULBs 

Dharmanagar&Panisagar 
cluster 

574.16 

Kailashahar&Kumarghat 
cluster 

395.36 

Sabroom, 
Santirbazar&Belonia 
cluster 

467.47 

Teliamura&Khowai 
cluster 

587.61 

Ambassa&Kamalpur 
cluster 

328.31 

Sonamura&Melagarh 
cluster 

293.50 

Udaipur &Amarpur 
cluster 

574.16 

2. Bihar 22 Ganga Towns 22781 3987 1st Installment. 
 

3. Assam Cluster of 89 ULBs - 3837.99 1st Installment. 
 

4. Uttarakhand Badkot, Devprayag, 
Kirtinagar, Pauri, 
MahuaKhedaganj 

1183.98 207.20 1st Installment. 
 
 

Pithoragarh 636-99 111.47 1st Installment. 
Sitarganj 401.97 70.34 1st Installment. 
Badrinath 158.81 27.79 1st Installment. 
Tehri-Chamba Cluster 669.71 117.20 1st Installment. 

5. Odisha Cluster of 114 ULBs - 10045 Final Installment 
6. J & K Srinagar, Nowgaon 

cluster 
- 338.31 Final Installment 

7. Haryana Faridabad 330.38 5765.50 2nd Installment.  
Sonipat 176.87 
Rohtak 183.78 
Yamunanagar 95.70 
Karnal 89.09 
Hisar 84.66 
Punhana 53.81 
Bhiwani 56.57 
Dabwali&Sirsa 63.81 
Bhuna 52.30 

8. Meghalaya - - 55.40 2nd Installment.  
9. Tamil Nadu - - 11084 1st Installment.  

 11084 2nd Installment. 



10. Chandigarh Chandigarh  - 135 2nd Installment.  
865 1st Installment.  
879 2nd Installment 

11. Maharashtra SangliMirajKupwad 6005 1055 1st Installment 
Daryapur 244 42.7 
Chimur 171 29.9 
Chandwad 293 51.25 
92 ULBs 31802 5442 2nd Installment. 
Aurangabad - 1606 
Nagpur - 2886 

12. Goa Goa - 60.58 1st Installment 
- 214.84 2nd Installment. 
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